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FTIAF, T FAFAT TF GO THTHT
(i i< wiereror fasmm)

CIPECET
T2 feeett, 2 ardet, 2026

qr.&1.[. 250(s1).—afae arect= Far Ata=aa, 1951 (1951 &1 61) FF & 3 FF IT-8mT (1)
T WET ARRIT & TAN Fd gU, 6 G, RUTEd I I & THd § Taagl qdiy
TOTaT a7 (3a) AaaTast’, 2016 § 17 < HeeT F:ied & oy Fefafaa Fam aardr g, amd:-

1. (1) = TRt &7 AT WerEtE WA (J99) =t gerad Aaaradt, 2026 FgT ST
(2) T T TSI I TR A F g gl
2. AT TTEA HaT (Fa+) Faamaett, 2016 7, g+t ||+, —
(F) aTferRT § ST AR A AT JOTEAE ¥aT F FRE 99w F FUL F 999 9T uat F
TETIT ART & H TIH FHIAH § T ATl [QATES o9 TS 3fiT @Y Fdw | o arell qaq=dr grareat
F foro fetorfera = shaenfe G srom, ame: -
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NECIE SRt
L2 IR e Afew § =T 17
AT q&T 9 I At § w7 17
TUT T Ja+ AfeFa § & 15
EREIRSACEIE) I Afea H w7 15
ot s T o " (TTere) Ja+ At § T 15
LT TITF (YRrEe) HHeE, 98 faeett T Afeaq H &< 15
TATIT S<h I A ¥ w7 14
HTHTT F HqoT A e ¥ w7 14
= (ATRTLTH) I & § =7 14
e Matae fear-ag-at=a (A1) Faa dfeaT # w7 14
3o, 3= = dfeF | T 14
T[S AT T FLTET ATY<h I af & w7 14
TRrEe, Tewr atufaat A e & w7 14
e, Ted oY AnTE Igad T Afeaq | @@ 14
fr=ere, Fraehar Fa+ #fea o w7 14
T, A= Ya9r F ai=a Ja+ #feem d T 14"

(@) T F AR AT I JTT TSt qigd AT Gl o AT AT TOTH A FaT o TS a9
T 3q 9Tl Iai | gatad 9T g ®, qrierwr § Fefertea i aieeertoa B smos-

YHTAHRTE % A9 Fi=ra/edT atea/ayTs ag

qi=d, &% 4T AR

fger, @rer, AT argfd i e

e g foreTe ve SeETE

TH AH-Te-fReer® TS T giaveror

e, aiasa

FETET ATFIT

SRR
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A, i St

AT U

e, s srferem

e, orgdt e

e, RfSee SR s geme

e, sqgi=a S, o= fEET 3, soasers =i et qatesor

frgers, or, fRam=e y=or

raere, wiger va are o foramT, Bar=er gaer

frgere, AR i AT AR, AT yaor

B EICIEEICER E R EECIET I DRI

e, =, AR g @ Temas weam, ffarser s

[GENERE P CE

e e, g T Wew, Rumaer gaer

TE T, FToIT

[T, 5. 11031/07/2025-37. 977711 ()]

TISI9T FHE ITEd, AT =

feoqoft : ware fraw, s F TS, srATATIor ¥ feAiE 08 frda¥, 2016 F AT.F1.54. #Ear 870 ()
*F HTEAH & TR ¥ qeaeara Aaferfad ar.1./. g sie ardrg g garfaa o ao ;-

.4, shrowse . RIRNLCH .4, e |, RIRUCH
1. 1062 (1) 10.11.2016 21, 619 (1) 05.08.2022
2. 1178 (a1) 27.12.2016 22, 712 () 20.09.2022
3. 1194 (31) 30.12.2016 23, 758 (31) 30.09.2022
4, 575 (1) 12.06.2017 24, 930 (1) 30.12.2022
5, 1382 (1) 10.11.2017 25, 98 (31) 14.02.2023
6. 1429 (1) 17.11.2017 26. 879 (1) 06.12.2023
7. 1585 () 22.12.2017 27. 368 (1) 04.07.2024
8. 566 (1) 15.06.2018 28, 445 () 23.07.2024
9. 819 (1) 28.08.2018 29. 7 (%) 03.01.2025
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10. 1124 (31) 16.11.2018 30. 79 (31) 27.01.2025
11. 1222 () 19.12.2018 31. 117 (31) 04.02.2025
12. 218 (1) 13.03.2019 32. 245 (1) 21.04.2025
13. 766 (=) 09.10.2019 33. 445 (1) 03.07.2025
14, 813 (1) 30.12.2020 34. 460 (31) 10.07.2025
15. 51 (1) 28.01.2021 35. 636 (1) 15.09.2025
16. 108 (31) 09.02.2021 36. 957 (31) 31.12.2025
17. 465 (1) 01.07.2021 37. 16 (31) 09.01.2026
18. 928 (31) 31.12.2021 38. 39 (31) 16.01.2026
19. 182 (%) 09.03.2022 39. 130 (1) 13.02.2026
20. 441 (1) 10.06.2022 40. 244 (1) 01.04.2026

MINISTRY OF PERSONNEL, PUBLIC GRIEVANCES AND PENSIONS
(Department of Personnel and Training)
NOTIFICATION
New Delhi, the 2nd April 2026

G.S.R. 250(E).—In exercise of the powers conferred by sub-section (1) of Section 3 of the All India
Services Act, 1951 (61 of 1951), the Central Government, in consultation with the Government of Himachal
Pradesh hereby makes the following rules further to amend the Indian Administrative Service (Pay) Rules,
2016, namely:—

1. (1) These rules may be called the Indian Administrative Service (Pay) Fifth Amendment Rules, 2026.
(2) They shall come into force on the date of their publication in the official Gazette.
2. In the Indian Administrative Service (Pay) Rules, 2016, in Schedule 11, —

@) in Part A relating to Posts carrying pay above the Senior Scale of pay of the Indian Administrative Service
under the State Governments, in the table, for the entry “Himachal Pradesh” occurring in the first column and
corresponding entries in the second column, the following shall be substituted namely: —

“Himachal Pradesh

Chief Secretary Level 17 in the pay matrix
Additional Chief Secretary Level 17 in the pay matrix
Principal Secretary Level 15 in the pay matrix
Financial Commissioner (Appeals) Level 15 in the pay matrix
Finance Commissioner cum-Principal Secretary (Revenue) Level 15 in the pay matrix
Principal Resident Commissioner, New Delhi Level 15 in the pay matrix
Divisional Commissioners Level 14 in the pay matrix
Secretary to Government Level 14 in the pay matrix
Secretary (Lokayukta) Level 14 in the pay matrix
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Chief Electoral Officer-cum-Secretary (Election) Level 14 in the pay matrix
Director of Industries Level 14 in the pay matrix
State Excise & Taxation Commissioner Level 14 in the pay matrix
Registrar, Co-operative Societies Level 14 in the pay matrix
Director of Tourism & Civil Aviation Level 14 in the pay matrix
Director of Vigilance Level 14 in the pay matrix
Secretary to Governor, HP Level 14 in the pay matrix”

(b) in Part B relating to Posts carrying pay in the Senior Scale of the Indian Administrative Service under the State
Governments including posts carrying Special Allowance in addition to pay, in the table for the entries occurring under
Himachal Pradesh the following shall be substituted, —

“Special Secretary/Additional Secretary/ Joint Secretary to the Government

Secretary, Public Service Commission

Director, Food, Civil Supplies & CA

Director Rural Development & PR

Labour Commissioner-cum-Director

Employment & Trg.

Director, Transport

Settlement Officers

Deputy Commissioners

Commissioner, Departmental Enquiries

Additional Deputy Commissioners

Director of Land Records

Director of Urban Development

Director, Digital Technologies & Governance

Director, Empowerment of Scheduled Castes, Other Backward Classes, Minorities & the Specially Abled

Director, Energy, HP

Director, Women & Child Dev. Dept. HP

Director, Town & Country Planning, HP

Director, Public Finance & Public Enterprises

Director, H. P. Dr. Manmohan Singh Institute of Public Administration

Director, Ayurveda

Chief Executive Officer, Baddi Barotiwala Nalagarh Development Authority, Baddi

Mission Director, National Health Mission, Himachal Pradesh

Additional Deputy Commissioner, Pangi at Killar

Additional Deputy Commissioner, Kaza”

[F. No. 11031/07/2025-AlIS-11(B)]
RAJESH KUMAR YADAYV, Under Secy.
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Note: The principal rules were published in the Gazette of India, Extraordinary, vide number GSR 870 (E)
dated the 08" September, 2016 and subsequently amended by the following GSR No. and date: -

S. No. GSR No. Date S. No. GSR No. Date
1. 1062 (E) 10.11.2016 21. 619(E) 05.08.2022
2. 1178 (E) 27.12.2016 22. 712(E) 20.09.2022
3. 1194 (E) 30.12.2016 23. 758(E) 30.09.2022
4, 575 (E) 12.06.2017 24, 930(E) 30.12.2022
5. 1382 (E) 10.11.2017 25. 98(E) 14.02.2023
6. 1429 (E) 17.11.2017 26. 879(E) 06.12.2023
7. 1585 (E) 22.12.2017 27. 368 (E) 04.07.2024
8. 566 (E) 15.06.2018 28. 445(E) 23.07.2024
9. 819 (E) 28.08.2018 29. 7(E) 03.01.2025
10. 1124 (E) 16.11.2018 30. 79 (E) 27.01.2025
11. 1222 (E) 19.12.2018 31. 117(E) 04.02.2025
12. 218 (E) 13.03.2019 32. 245(E) 21.04.2025
13. 766 (E) 09.10.2019 33. 445(E) 03.07.2025
14. 813(E) 30.12.2020 34. 460(E) 10.07.2025
15. 51(E) 28.01.2021 35. 636(E) 15.09.2025
16. 108(E) 09.02.2021 36. 957(E) 31.12.2025
17. 465(E) 01.07.2021 37. 16(E) 09.01.2026
18. 928(E) 31.12.2021 38. 39(E) 16.01.2026
19. 182(E) 09.03.2022 39. 130(E) 13.02.2026
20. 441(E) 10.06.2022 40. 244(E) 01.04.2026
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